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(c) the number of persons rendered 
-unemployed by the closure of these 
mills and factorial;

(d) the reason}1 for the closure of 
the factories and the shifts; and

(a) the measure* Government have 
taken to secure the opening of the 
mills and shifts and for the re- 
'employment of workers?

Ifee Deputy Mlalatrr of Laboor 
(Shri A M  All): (a) During the
period from November, 1956, to 
November, 1957, 20 textile mills, 121 
seasonal lactones and 11 other factor­
ies were closed.

(b) This information is not readily 
available.

(c) About 4,188, 10,76? and 1,939 
workers were rendered unemployed 
by the closure of the textile mills, 
seasonal and other factories; res­
pectively

(d) The closures are due to a num­
ber of reasons, such as financial diffi­
culties, trade depression, accumulation 
of stock, shortage of raw materials 

•etc.
(e) The Bombay Government has 

appointed a Court of Enquiry to as­
certain the reasons for the closure of 
■one of the textile mills and to examine 
whether the closure is justified. The 
‘Commissioner of Labour, Bombay, »  
affording assistance to the textile 
workers who have been rendered un- 
'employed.

Khadl aad Gramodyog lnatitn flows
1187. Shri Sugandhi: Will the

Minister of Commerce and Industry 
Tie pleased to state-

(a) the number of private Xhadi 
and Gramodyog institutions certified 
■by the Khadi Commission, in the new 
Mysore State;

(b) the amount paid in the form of 
grants and loaas to these institutions 
for the years 1954-55, 1955-56 and
1956-57;

(c) whether the above institutions 
have submitted their audited annual 
rtports for B a t  yean to S M M *  
8»ent; aad

(d) if so, whether a copy of the re­
port will be laid or the Table?

The H alrta? i t  C i a a a n  aad la- 
dsatry (Shrl Manx* Daaai): (a) M .

<b)
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Year Giants Loans'
8s, Its.

I954-J< 2,79,661 21,000
I9S5-J6 <>M,83i 17.000
I9<6-P ■’,74,612 94-500

(c) Not yet, Sir.
(d) Does not arise.

Black-8mtthy Traiaiag Centres la 
Madraa

1887-A. Shrl Elayapernmal: Will
the Minister of Laboar aad Employ­
ment be pleased to state*

(a) how many black-smithy train­
ing centres were opened in Madraa 
State during 1955-56 and 1957-58 so 
far; and

(b) how many students have receiv­
ed or are receiving training in thoae 
centres’

The Deputy Minister of Lab air
(Shrl Abld All): (a) Only one train­
ing centre viz., the Industrial Train­
ing Institute, T. Nagar, Madras, was 
imparting training in the trade of 
black-smithy in the State at Madras 
during 1955-56 and another centre at 
Cuddalore has been opened during 
the year 1957-58

(b) Eleven students were trained 
during 1955-56 and 32 were under 
training at the end of October, 19C7.

Low laeane Oraap II ~a slag M a w
I • r

UN. siuf H ayaperaul: Will the 
Minister of Werka, Boaafag aad Sap- 
fly  be pleased to state w M h v  (ha
Government of Madraa have requested 
the Central Qovanaaaat for iaelM n 
of funds to asriM the Low ■ttfflftjfl 
Group Housing SehfcasfT1 '
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The Diyatr M iM w  of Wort*, 
liii nrinf u i  Supply (Shri Anil K. 
Chanda): Yea. The Madras Govern­
ment's request for an increase in 
allocation for the year 1957-58, from 
Hi. Z2M lakhi (recently revised) to 
Ha. 59.09 lafchi under the Low Income 
Group H outoi Scheme, is under 
scrutiny.

Loane for Development of Small 
Seale tatatata

1889. Shrimatl Da Palchoudhari: 
Will the Minister of Commerce and 
Indutry be pleased to state the 
amount of financial assistance given 
by the Government of India to differ­
ent States and Union territories for 
providing loans to small scale indus­
tries during 1957-58 so tit?

The Minister  of Commerce and In­
dustry (Shri Morarjl Deaal): A state­
ment is placed on the Table of the 
Lok Sabha. (See Appendix IV, 
annexure No. 86.]

Loans for Housing Schemes
1890. ShrimaU Ha Palchoudhnri: 

Will the Minister of Works, HeBstaf 
and Supply be pleased to state the 
amount of housing loans granted to 
various States under various housing 
schemes by the Government of India 
during the current year so far’

The Deputy Minister of Works, 
Homlqr and Supply (Shri Anil K. 
Chanda): A statement showing the re­
quired information in respect of the 
Housing Schemes administered by 
the Ministry ot Works, Housing and 
Supply is placed on the Table of the 
Lok Sabha. fSee Appendix TV, an­
nexure No 87 ]

AntiMotfae
189*. Shri Bam JBarua: Will the

Mhiiater of Commerce and frflH ry 
be pleased to state:

/a ) the present demand for -anti­
biotics in the country; and

,tb) the steps ao tar t t a  to meet 
the demand loealfcrr

The MlaMir of Om w s h  K l  
Industry (Shri Mewrfl peaal): <*)
The present position ie indicated be­
low:—

(i) Penicillin-
The demand for penicfiSa has 

been eontlhuouily on the in­
crease and based on recent 
trends, it may be said to be 
of the order of 45/90 million 
mega units per year, although 
only last year it was ot the 
order of 40 million mega 
units.

(ii) Strepto*»V«n.

The d e m a n d  has been increasing 
in this cu e  also and it if nom 
01 the vtimt 
kilograms per year.

(u i)  Tetracyhn

The demand >> of the order of
5.000 kgs. per year.

(lv) Chloramphenicol.

The demand is of the order of
7.000 to 10,000 kgs. per yeer.

(b) To meet the demand from Vocal 
sources as soon as possible; licences 
for the establishment at productioBTSf 
the following antibiotics have been 
already given under the Industrica 
Act:—

Penicillin . . 46.6 million mega units
Streptomycin 2,ooo k p  
Tetncyclin  ■ • ia,ooo kgt 
Chlonmphcnfeol 14,000 kg»

The future demand for these anti­
biotics has, however, been placed by 
one of the expert teems aa follow*:—

Penicillin . . 100 million nngt units
Streptomycin ..  9°>ooo kp.
Tetracycbn ■ ■ 40,000 kg*.
Chloramphenicol 10,000 kg»-




